fI TEM NO. 3 COURT NO. 2 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A No.2 IN CIVIL APPEAL NQ(s). 8127 OF 2004

STATE OF RAJASTHAN Appel | ant (s)

VERSUS

R K. AGARWAL & ANR. Respondent ( s)

(For restoration and office report)

Date: 30/06/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHMANAN
HON BLE MR JUSTI CE ALTAVMAS KABI R

( VACATI ON BENCH)

For Appell ant(s)
M. Mani sh Kumar, Adv.

M. Ansar Ahmad Chaudhary, Adv.

For Respondent (s)

M. Rajesh Srivastava, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

I.A for restoration is allowed.

C. A No.8127 is restored to its original number.

Call this appeal along with C A No.8128/2004 (Item No.102 as per Cause List of
30. 06. 2006) .



( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



